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(b) how the goods will be disposed
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+[Tue MINISTER oF FINANCE
(Surr MorarJI R. DEsar): (a) Goods
valued at Rs, 80,000/- approximately
were found unclaimed at Castle Rock

Railway Station. All these goods which
relate to the current year, have been

deposited in the Centra] godown at
Belgaum.
(b) The unclaimed goods will be

disposed of by auction atter necessary
formalities have been gone through.]
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T{DELHI PANCHAYATS’

HinDI

WORKING IN

141. SHrr NAWAB SINGH CHAU-
IIAN: Will the Minister of HoME
AFrrFairs be pleased to state:

(a) what is the total
Panchayats in Delhi; )

number of

(b) how many of these Panchayats
are doing their work in English and
how many in Hindi; and

(c) whether the orders etc. relating
to Panchayats are issued in Hindi or
in English and if these are issued in
English, what is the reason therefor?]

TE-wT AT W e wuEl (s
WMo gio FmW) :  (F) & (W)
AT THEST FT AT GV & W JAT qHA
TATqEH T @ & A

7{Tax MINISTER or STATE 1IN THE
MINISTRY or HOME AFFAIRS (SHRI
B. N. Datar): (a) to (c¢) The infor-
mation is being collected and will be
laid on the Table of the House in due
course.]

]

®

10 1 English translation.
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+ISvppLy oF Urbu DOCUMENT IN DEva-
NAGRI Script IN DELHr OFFICES

142. Sar1 NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
Arrams be pleased to state:

(a) whether there are any arrange-
ments in Courts, Police Department
and Revenue Department etc, of
Delhi to the effect that the public
may get, on demand, a copy of the
Urdu document in Devanagri script;
and

(b) if not, whether any measures
have been taken to remove the diffi-
culty?]
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+[Tee MINISTER or STATE 1N THE
MINISTRY or HOME AFFAIRS (SHRI
B. N, Darar): (a) Yes. Arrangements
exist except in the case of registered
documents like transfer deeds, wills,
judgments, revenue records etc. where
it may not be appropriate to change
the script while issuing certified true
copies.

| RATYA SABHA ]

. (b) Does not arise.] °
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T ADVERTISEMENTS OF NATIONAL Sav-
INGS ORGANISATION

143. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of FINANCE be
pleased to state:

(a) the number of advertisements
of the National Savings Organisation
which were published in various
newspapers in 1962;

(b) out of them, how many ad-
vertisements were sent for publica-
tion to (i) English papers, (ii) Hindi
papers and (iii) papers of other In-
dian languages; and

(c) whether Government propose
to curtail the number of advertise-
ments which are sent to English
papers and to send them instead to
the papers of Indian languages?]
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¥{ 1 English translatios.



